2047 Oral Answers
The Deputy Minister o‘f Defence
(Sardar Majithia): (a) Thirteen,

(b) Yes; two.

(c) England.

Shri K. C. Sodhia: Have the Gov-
ernment ever put on the Table of the
House a report on the work or a
summary of the work that is being
done by these officers?

Sardar Majithia: No, Sir. That has
not been done. But. as the hon. Mem-
ber seems to be interested in it, I
may say that there are about 33
papers which have been produced by
this Wing besides other work which
deals with the selection of personnel,
how best to train them and all that.

Shri K. C. Sodhia: Will the Gov-
ernment see their way to put up a
summary so as to let the House know
what the nature of the work is?

Sardar Majithia: No, Sir. That is
not necessary. They are with the
Government and if anybody is  in-
terested in a particulat subject, he
certainly can consult’ this Wing and
they will be only too pleased to help
the Member.

atdar wiareor @, grwen

%3209, To WEqWAl: AT TQ A 4
war w1 g WA P

@ atd wiwgw &, gEen (=)
d or @ Pwed At A P
e # ¢, e F @ e aeElew
e @ &,

@M T Atdwm 3 amwarsa B
Pt 3 FR F

(arqr Mtz w): ()
et oy e A Ywwr W=

9 APRIL 1955

Oral Answers 2048

@ v @m. Ao wwe gwo
‘g Wy Aldm W e @
o ate diwetere wmw ¥ al
g #1 amygwer @ Ptud wwd &

ﬂom'mﬁ:_ o # I FwW €

Shri Thanu Pillai: May I know
how many people belong to the fisher-
men community?

Sardar Majithia: I am sorry we do
not keep figure: for fishermen, What
I have said is five belong to the
Scheduled Castes.

Shri Joachim Alva: Are strenuous
attempts, made to ' recruit able-
bodied, able and patriotic young boys
of the Scheduled Castes for the naval
forces? I want to know also whether
the sons of fishermen who are Matri-
culates or Intermediate are taken.

Sardar Majithia: Every effort is
made to get suitable persons in the
Navy and the other Defence Forces
and as yet we have had no shortage
for these Services. 4
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M.E.S. WoRrkers’ UNION

*2109. Shri Gidwani: Will the Minis-
ter of Defence be pleased to state:

(a) whether it is a fact that a de-
putation of Punjab, Pepsu, Himachal
Pradesh and Jammu and Kashmir Areca
Committee of the M.E.S. Workers’
Union met the Minister for Defence
Organization recently and placed be-
fore him their grievances regarding
medical trpatment, retrenchment of
the staff, inequity between the Rules
applicable to Industrial and non-
Industrial employees, cte;

(b) whether Government have con-
sidered the demands of the depu-
tationists; and .

(c) if so,» what is the decision re-
garding them?

The Deputy Minister of Defence
(Sarc¢ar Majithia): (a) The represen-
tatives of the M.E.S. Workers’ Union
met the Minister for Defence Organi-
sation on the 12th February, 1955, at
Ambala, when the Minister visited
that place, and submitted a few de-
‘mands to the Minister. No demand
regarding retrenchment of the staff and
inequity between the Rules applicable
to Industrial and non-Industrial em-
ployees were, however, submitted by
the representatives of the workers.

(b) and (c). The demands of the
workers are being examined by Gov-
ernment.

Shri Gidwani: What was the nature
of these demands, and how far have
they been considered?

Sardar Majithia: The demands were:
discontinuance of the old system of
monthly medical examination, provi-
sion of accommodation for workers,
protection of workers engaged in
Jammu and Kashmir, rules in respect
of M.E.S. employees, etc.

Shri Gidwani: When will the Gov-
ernment consider them and come to a
decision?

Sardar Majithia: The Government is
considering these demands and we
should come to a decision in the near
future. \
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CENTRAL SoOCIAL WELFARE BOARD

*1735. Shrl Keshavaiengar: Will the
Minister of Education be pleased to
lay a statement on the Table of the
House showing:

(a) the total amount granted to the
Social Welfare Board by Government
since the 12th August, 1953 for the
years 1953-54 and 1954-55;

(b) the amounts actually spent out
of that sum and the amounts that
lapsed;

(c) the amount spent by the Gov-
ernment of Mysorc so far in this
regard; and

(d) what is the amount spent from
Voluntary contributions by individuals
or institutions in cash or in kind in
Mysore so far?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) to (d). A staement is atlached
[See Appendix X, annexure No. 4].

Shri Kesh;valengar: What is the
amount of this voluntary contribution
and what is the cost of establishment?

Dr. M. M. Das: Out of the total ex-
penditure for the year 1953-54, grants-

in-aid to  voluntary organisations
amounted to Rs. 6,96,775. Other es-
tablishment expenditure was

Rs. 88,301-6-3. During the year 1954-
55, grants-in-aid to'voluntary ir.stitu-
tions was Rs. 13,50,832.-3-9 and other
establishment expenses amounted to
Rs. 2,66,838-10-0.

Shri Heda: May I know what remedy
there is for these voluntary organisa-
tions when the State Board whose ad-
vice is sought before that demand is
considered, delays or does not give
any sort of advice?

Dr. M. M, Das: We have no infor-
mation,

Shri 8. N. Das: May I know the
total number of applications that were
sent to the various State Boards and
in how many cases advice was receiv-
ed?





